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Mame of the

Branch/
Account Namo

KHANNA
Borrewer: 1. Harcharan Singh| comprised in khata no. 202/265 Khasra no
and Sons Prop. Harchan Singh | 267(1-5-12)-270(1-7-0) kite-2 ,as per

Guarantors: 1.5h.Inderjit Kaur} imabandi for the year 2008-2010 situated in
2.Tejinder Singh.

Borrower: 1. Ms.Neelima Gupta.| No. 313 comprised in Khasra no. 411-412-
2. Sh. Akshit Gupta. Guarantors:{ 413-415-417-410-420-422-418-419-421-

1. 5h. Rakesh Kumar Gupta alias| 414-416 khata no. 520/564-521-565-
IHaltesh Kumar .

Mis, Makkar

Borrower: 1,
Steels Pvt. Ltd. Guarantor: Sh.

Ajay Kumar. Sh. Sudhanshu
Jindal. Smit. Renu Jindal.

Borrower: 1. Mfs. Sant
Furniture House. 2.5h.Avtar
Singh. Guarantors: 1. Sh. Sant
Singh. 2.Gurpinder Singh .

Ludhiana. (Type of Possession : Symbolic Possession).

SALIM TABRI
LUDHIANA

Borrower: 1. M/S Gobind

Garments., 2. Sh.Jilajeet

Rajbhar ., Guarantors: 1.
Munni Lal S/o Abdu,

Sh.

SALIM TABRI
LUDHIANA

Caribwer: Lo DUNAN D M AEE. 23 ANe, Y218/ 13-
Kumar.

g FORM-G: INVITATION FOR EXPRESSION OF INTEREST FOR
P U N JAB & S I N D BAN K ZONAL ODFFICE : E-AUCTION WIZAMAN IMPEX PRIVATE LIMITED OPERATING IN PHARMA INDUSTRY
srsrsionan i b | (1 Ill-lf- HEWI nﬂHISEA f the | d
(Under sub-ragulation (1) of regulation of the Insolvency an
(A GOVT. OF INDIA UNDERTAKING) LUDHIANA NOTICE Baniupicy Board o nia nolvancy Rosolion Procass o
Cormporate Persons) Ragulations, 2016
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES ON 27.05.2024 FROM 12:00 NOON TO 01:00 PM a0 p:ELE"lMHT PLH'ﬁUCULAHS )
LAST DATE & TIME OF SUEMISSION OF EMD & DOCUMENTS ALONGWITH DEMAND DRAFT (HARD COPY) ON/BEFORE 23.05.2024 UPTO 04:00 PM :
LAST DATE & TIME OF SUBMISSION OF EMD AND DOCUMENTS(ONLINE)ON/BEFORE 24.05.2024 UPTO 04:00 PM T e g Vi1 = WAL o]
Sala of immovable proparty/ies mortgaged to Bank under Sacuritization and Reconstruction of Financial Assets and Enforcament of Sacurity Intarast Act, 2002(Mo. 54 of 2002) Whereas, CIN :IIJE'IS_IDEI]LE!H]EFIEMEEI 5
the Authorized Officer of Punjab & Sind Bank, has taken passession of the following propertyfies pursuant to the notice issued under Section 13(2) of the Security Interest (Enforcement) 2. | Address of the registered office Khasra No. 672, Ground Floor, Near MCD
Fules 2002 in the following loan account with nght Lo sell the sama on - ASISWHERE IS"”, "AS IS WHAT IS” WHATEVER THERE IS basis for realization of Bank's duas plus interest as School, Ghitorni Villane, Gadaipus, Southwest
detailed hereunder and whereas consequent upen failure to repay the dues, the undersigned in exercise of power conferred under Section 13{4) of the said Act proposes (o realize the Delhi, New Dalki- 10030
Bank's dues by sale of the said propertyfies. The sale will be done by the undersigned through e-auction platform provided at the Web Portal https:fiwww.bankeauctions.com. 3. | Insalvency Commencement datein | 12-03-2024
Details of - . EMD Authorised Reserve Price respect ol the Corporate Dablor
Prosactilias l‘.l; J:':;:L;::Tm:ﬁ::; Submission Officer, Contact EMD 4. | URL of Website Website of Corporate Debitor is not in operation
ot Account Details| MNo. & E-Mail 1D Bid Increase Amount 5. | Detadls of Place where majority of | No fixed assets are available with the Corporate
Land msg 0-Bighe 6 Biswe 13.1/3B 07.11.2023, Ale N Rs. 19.00 Lakh fixed assets ara located Deditor however, the Company has brought
Rs 24.39.656.21 /- Mﬂﬁﬁﬂgﬂﬂ%ﬂﬂa 5h. Prateek Aggarwal forward business lnsses of Rs. 45244 [acs.
+ Future Interest & expenses IFSC JEEIF;#E;:E:;% Rs. 1.90 Lakh 6. | Installed Capacity of mam products(| Nat applicable [Trading businass)
wef. 31.10.2023 less recovery PSIBOD0S009 nmdi@“n.m. In BEFVIGES
faizgarh, Khanna, Distt, Ludhiana regd. Vide | effective after 31.10.2023, Rs. 0.10 Lakh 7. | Quantity SRS i of s prARCES | S e AN 4 Mg et nes e
- : services sold in st financial year [ il wo financi 1
wasika 1500 executed on 24,07 2013, (Type of Possession : Symbolic Possession). " Further details can be sought by smui’n.g a
=] e : request to Resolution Professional at
roperty measuring 256 sq. yds bearing plot . éfgﬁﬂﬂuifk% . e o, :::gr'.iﬂur:-:fn:;%:: Rs. 147.00 Lakh citpwizimpex@gmail.com
Future Interest & expenses | 80095040070003 | mobile: 9592503686, Rs. 14.70 Lakh 8. | Number of amployees  workmen | NIL
wef. 30.11.2020 less racovery IFSC TEL: 0161-5068052/53 9. | Further Datails including last | Further details can be obtained by sending email
522/566-523/567-524/568-525/569-526/570-|  effective after 30.11.2020, nieen| | SemEE e T oiidaple fnancinl statemants (With | o cirpwizimpas@gmadcom
52TI5T71-529/573,630/574 page 784, 787, 791, 796, 803, 808, 814, 820, 827, 834, jamabandi for the yvear 2012-2013, Hadbast No. 156, Threekay, Near Keys Hotel, Sua Road, craditors are available at URL.
Tehsil & Distt Ludhiana regd vide wasika no.2020-21/101/14407 dated 17.03.2021 (Type of Possession : Symbolic Possession). 10.| Eligibility for Resalution Applicants | Fusther details can be obtained by sending amel
Property measuring 9 kanals comprised in 28.03.2023, Kia Ms. Jyoti Bhagat Rs. 262.00 Lakh %:IWE;;:ITIEE:: fﬂf hi of tha coda | g cirpwizimpex@gmad.com
khasra Mo, 4377212 - /2 - 1212 - 1311 = 1441 - Rs, 204TB967.52/- ' {Chief Manager}, ' T :
17/2 - 18 - 19-20/1 khata no. 194/2018 | +Future Interest & expenses | 20099040070003 Mopl: 9562503666, Rs. 26.50 Lakh i o i sk ol sy
Jamabandi for the year 2006-07 situated at| wef. 28.02.2023 less recovery PSIB000B009 : 32,1 Date of Issue of Provisienal
. st of | 02-06-2024
wakia village Lakhowal, Hadbast No. 180| effective after 28.02.2023. LOZAMBpatesin Rs. 0.10 Lakh Prospective Resolution Applicants
Tehsil and Distt. Ludhiana Regd. Vide wasika no. 13610 dated 11_12.2009. (Type of Possession : Symbolic Possession). 13.| Last date for submission of 07.06-2024
-ﬂﬂﬂﬁ Residential prop OKanal 10 Marle being 01.09.2023, s Mr.Vijay Kumar Re. 32.00 Lakh obpection to provisional list
1. property 0 Kanal & marle khata no.49/49 Rs. 919136.25/- ¢ NO. (Chief Manager) 14.| Date of Issus of final list of 17.06:2024
khasrano.520(1-16). + Future Interest & expenses ““95:?;3?“”“3 Mobile: 9999340190, Rs. 3.20 Lakh progpective resolution applscants
2 Property Okanal 3 marle 25 khata no.53/53| wef, 01.08.2023 less recovery J0106G@psk.co.in, 15.| Date of Issue of Information | 22.06-2024
khasra no.523(2-2) 518/2 (1-4) effective after 01.08.2023. _FEIHNHJBMH § R0965@psh.co.in _R5- “-'_"-" Lakh Memorandum, evaluation matrix
3. property Okanal 0 marle s khata no. 54/54 khasra no.514/2(1-2) as enterad in jamabandi for the year 2017-18 siluated at Raikot -4 hadbast No, 160 Tehsil Raikot Distt ﬂ%m*gggf:”;r";,ﬁfﬁam"]tgpﬂﬂ}:
: 16. | Last date for submissson of 22.07-2024
Pn:rpe_rty.fpl_nt measuring 1_ 32.5 Sq.yards 14.03.2023, Al No Mr. Rajiv Pathania Rs. 40.00 Lakh rasolution plan
comprised in Khasra no.44/12, 39/19, 22, Rs. 16,24,299/- ¢ NO. (Chief Manager) 17.| Pracess email id to submit cirpwizimpex@gmail.com
23/1, 44//3/1, 8 8, 12 khata no.7/7,9/9 as per| + Future Interest & expenses W“95:1;gg?“'3“3 _ Mobile: ?ﬂﬁé;ﬂsnm. Rs. 4.00 Lakh Expression of Interest
jamabandi for the year 2013-14 situated at| wef. 28.02.2023 less recovery ibd.ludhianai@psb.co.in 18.| Estimated date for submission of | 21.08.2024
village Bhattian,H.B Mo, 89,Tehsil and distt| _ effective after 28.02.2023. FEIEHMBMH Lﬂ‘““@fﬂh'“‘”‘"“ 3 Rs. “-“:'-Hkh resohution plan to the Adjudicating
Ludhiana regd. Vide vasika no. 19631 dated 06.12.2005 and vasika no, 18447 dated 01.12.2004. (Type of Possession : Symbolic Autharity for approval
Possession). For Wizaman Impex Private Limited under CIRP
- Sd-
F"rr:-pe_rt},.rfpl_m measuring 75 5q.yards 01.11.2021, AleN Mr. Rajiv Pathania Rs. 18.35 Lakh Vijay Kishore Saxena
comprised in Khasra no.529-530-531/1- Rs. 6,59,207.64/- Bt (Chief Manager) Interim Resolution Professional
2495/528,519 khata no, 1211/1314,| +Future Interest & expenses | 80093040070003 | pohile: 7863889001, Rs. 1.85 Lakh Wizaman Impex Private Limited under CIRP
wef, 30.09.2021 less recovery IFSC ibd.ludhiana@pshb.co.in Date : 08.05.2024 IBBIIPA-001/IP-P01766/2019-2020/12708
122-1”1 324 a5 pE'r jamabﬁndi fﬂf thE '_',l'E'Er Eﬁﬂ:t‘hﬁﬂ aﬂﬂr EB_HEHI'L PEIEHMBMB Lﬂ"‘" g@pﬂh.ﬂﬂ-il‘l HE- U.'“] Lahh Fllﬂl;‘iﬂ E NE':I'l' DE"’II D'EE. LGF. EEE-'[ le Hﬁll—ﬂﬁ-h. NEW DEIhl'i.IDDEE‘

Guarantors: 1. Smt. Savita

Rani 2002-03, Abadi new punjabi bagh hadbast no. 1

Possession: Symbolic Possession).

72, Taraf Saidan, Punjabi Bagh, Ludhiana regd.

Vide wasika no.B91 date

d 14.06.2010. (Type of

Froperty/plot no 77 measuring 112 S5q yards
comprised in khasra no. 14407, khata no.
26/27, as per jamabandi for the year 2004-05,
siluated at village Bhaura hadbast no. 88
abadi known as Chander Nagar, Streat No., 1,

SALIM TABRI
LUDHIANA

Borrower: 1. Sh. Shiv Kumar.2.
Smt. Sumita Dewvi.

09.08.2021,
Rs. 587180/-
+ Future Interast & expenses
wef.31.07.2021 less recovery
effective after 31.07.2021.

Ale No.
2009504007 0003
IFSC
PSIBOOOEOOD

Mr. Rajiv Pathania

Rs. 30.50 Lakh

(Chief Manager)
Mobile: TEG3IS89001,
ibd.ludhiana@psb.co.in

Rs. 3.10 Lakh

LO419@psb.coin

Rs. 0.10 Lakh

Guarantors:

1. 8h. Anil K MNear Jain School, Dana Mandi Jalandhar Bypa

Symbolic Possession).

55, Tehsil & Dist, Ludhiana as

per sale deed no.

11783 dated 20.09 2007 (Type of Possession ;

SPL. PERSONAL
BANKING

Borrower: 1. Pramodh Rani
2. Mr. Bhupinder Singh.
Guarantors: 1. Mr. VYishal

Property H., No 144-A msg 50 sq. yrds.
Comprised in khasra no. 77101 ,11/2,13,14,
khata no. 106/109 page no. 152 as per
jamabandi for the year 2003-04 situated at
Viilage Balloke Hadbast no.103, Sant Vihar

05.12.2022,
Rs, 6,27.486.54/-
+ Future Interest & expenses
wef, 30.11.2022 less recovery
effective after 30.11.2022.

Alc No.
B0095040070003
IFSC
PSIBOO0R00S

Ms, Jyoti Bhagat

Rs. 17.65 Lakh

{Chief Manager)
Mobile: 3592503666,
TEL: 0161-5068052/53

Rs. 1.80 Lakh

10293 @psb.co.in

Rs. 0.10 Lakh

Pawial,

Tehsil and Distt. Ludhiana,regd vide Wasika no

10227 dated 27-01-2010. (Type of Possession : Symbolic Possession).

9. | Mullanpur Dakha Property/hno bearing MC no. B-21- 28.07.2022, Ac No Sh. Rakesh Kumar Rs. 11.40 Lakh
Borrower: 1. Sh. Gurpreet| 7457/3B msg 60 sq yds, comprised in khasra Rs. 4,85,676.28 BWEENN}?.(IWE {Chief Manager)
Singh. Guarantors: 1. Sh.|no. 47 Khatta no.64/84/7 as perjamabandi for| + Future Interest & expenses IFSC Mob. 9815229600 Rs. 1.20 Lakh
|Jeginder Singh . the year 2003-04, situated within revenue |w.ef, 30.06.2022 less recovery PSIB0008009 TELE: 0161-50630901%1,
estate of Daba (Daba colony street no. 10} hadbast no. 262 Tehsil & distt |  effective after 30.06.2022, S0153@psb.co.in Rs. 0.10 Lakh
Ludhiana regd vide wasika no. 6854 dated 30.08.2012. (Type of Possession : Symbolic Possession).
GURU NAMAK PUBLIC Property measuring 61-2/3 2q. yds. Comprized in 06.05.2023, Sh. Rakesh Kumar Rs. 21.20 Lakh
SCHOOL khasra no. 554-555-557-558, khatta Rs 19,81,206.92 Alc No. (Chief Manager) Rs. 2.20 Lakh
Borrower : 1. M/s. Global Nature |N0.395/493-434, as per jamabandi for the year| , Future Interest & expenses B0095040070003 Mob.:9815229800 Rs. 0.10 Lakh
Aegis Industries. 2. Sh. Kuljinder Eﬂﬂgm E“Lé?'rﬁd at :““99 Dgfﬂ""-'{:‘“"g;”;;“] wef. 31.05.2023 less recovery IFSC TELE: 0161-5068090/91
Singh (Prop. M/s. Global Nature |85 Guru gobind singh nagar,Sireal no. &1 : PSIBO00B00Y : i i
Aegis Industries). Guarantors : [and distt, Ludhiana Regd vide wasika no. 13350 [__ffective after 31.05.2023 S0158@psb.co.in, 10678@psb.co.in
1. 5h. Parshotam Singh. dated 10.09. 2008, (Type of Possession : Symbolic Possession).
11. HAIBOWAL Equitable mortgage of property/ house 03.05.2023, Ale No Sh. Rakesh Kumar Rs. 34.85 Lakh
Borrower: 1.M/S Preet|Measuring 200 sq.yds, comprised in khasra no. Rs 6,08,929.10/- : (Chief Manager) Rs. 3.50 Lakh
Knitwears 2.Gurpreet|23/8. Khata No. 118/123, as per jamabandi for) 4 Fyture Interest & expenses | 30095040070003 Mob.:9815229800 Rs. 0.10 Lakh
the yvear Z006-07 situated at village Haibowal IFSC ;
Singh. Guarantors:|i,an Hadbast no. 102 locality known as Bank wef. 31.05.2023 less recovery | o phnoanne TELE: 0181-5068090/91 )
1.Smt.Harbhajan Kaur|colony, Tehsil and distt,Ludhiana registered vide | 2ffective after 31.05.2023. S0158@psh.co.in, 6T@psb.co.in
2.Mr.Ravi Sharma., wasikano. 1306 dated 08,05 2009, (Type of Possession : Symbolic Possession).
412 | MACHHIWARA Residential property msg.0K-068-3/4M in the 30,141,202 Sh. Sunil Tandon Rs. 15.30 Lakh
T E— revenue estate and within the municipal limits of| Rs. 11,92,156.76/- + Future Alc No. (Chief Manager) Mob.
Sh. Baljinder Kaur Machhiwara Tehsil Samrala sale deed regd vide Interest & expenses S0095040070003| 9a78817707, TELE: 0161- Rs. 1.53 Lakh
Guarantors: wasika no. 1106 dated 08.11.2017. (type OFf| ywef 30.00.2021 less recovery IFSC e g
Sh. Balwant Singh Possdssion: Symbolic Passession) effective after 30.09.2021 FEIB0000008- | - 'ﬁngﬁgﬁﬂfﬂ;ﬁﬁ"”' Rs. 0.10 Lakh
T IR W 1T 1 W Property measuring 100 sq. yds.comprised in 16.06.2023 Ms. Jyoti Bhagat Rs. 34.85 Lakh
LUDHIANA Khasra no. 727, Khata No. 880/1261, as per Rs 11,16,508.74 /- Alc No. (Chisf Manager)
S Bt Sl A amabandi for year 1990-91, situated at Vill. |+ Future Interest & expenses W“EEF:QET“W3 Mobile: 9592503608, Rs. 3.50 Lakh
. ‘ 5 ill= i i i i i wef. 01.06.2023 1 5 5
liiGainies: Prog. Sh. Kideap | A el bew, SOFTREPUM, TREED 5 LSt s eora? | psiBoo0g00s | Lo293@PSB.COUN Rs. 0.10 Lakh

Ludhiana regd. Vide Sale deed bearing

effective after 01.06.2023

Singh . Guarantors: 1. Smt.
Balwinder Kaur. 2. Sh.
Lakhwinder Singh.

wasika No. 31799 dated 04.03.1994 _ (Type of Posseassion : Symbolic Possession).

IS R e L B e R Sl Property measuring 100 sq. yds.comprised in

02.09.2017,

Ms. Jyoti Bhagat

Rs. 11.75 Lakh

LUDHIANA Khasra no. 33//14 . 15/1,16/2 Khata No. Rs. 689545 38/- + Future MHHEA;:HF;?MM (Chief Manager),
Borrower: 1. Sh. Lakhwinder|313/322, as per jamabandi for year 2003-04, Interest & expenses IFSC Mobile: 9592503666, Rs. 1.20 Lakh
Singh. Guarantors: 1. Smt.[situated within revenue estate of village |w.ef. 31.08.2017 less recovery PSIBODORBO0Y TEL: 0161-5066035/36,
Amarjit Kaur, 2. Smt. Rajwant|giaspura hadbust no. 261 regd. Vide wasika |__effective after 31.08.2017, Lo293gpsbico.n Rs. 0.10 Lakh

Mo. 345 dated 12.04.2010. (Type of Possession : Symbolic Possession).

AL RPN Pl U Equitable mortgage of property/House 16.06.2021, Alc No Ms. Jyoti Bhagat Rs. 23.70 Lakh

LUDHIANA measuring 100 Sg Yards comprised in khasra| Rs. 1267859.05 + Future annaﬁmn?hm (Chief Manager),
Borrower: 1. MIS Poonam|ng. 597/163, 598/163 khata no. 384/463-454 Interest & expenses IFSC Mobile: 9592503666, Rs. 2.40 Lakh
Karyana Store. 2. Smt.las per jamabandi for the year 2008-08 | we.f. 31.05.2021 less recovery | pgiB0008009 TEL: 0161-5068035/36,
Poonam Gupta. situated within revenue estate of village Daba | effective after 31.05.2021. L0293@psb.co.in Rs. 0.10 Lakh
Hadbast Mo. 262 regd vide sale deed wasika no. 4733 dated 09.09.2015. (Type of Possession : Physical Possession).
16. SHERPUR SSF?E‘EWWF“SQ- 53359'&6'(3:1; Comprised Ehjﬁﬁ ﬂmﬂ- 14.07.2017, Ale No Sh. Manjeet Singh Rs. 11.00 Lakh
Borrower: 1. Sh. Santosh|<3/14 khala no. 85 par jamabandi 2| Rs. 502584.50/- # Future : (Chief Manager)

; S0095040070003
Kumar. Guarantors: 1. Smt.| /% Em: |1-D2é,?$l:d S s 0. s | Interest & expenses IFSC e o Rs. 1.10 Lakh
Sangeeta. 2. Bachhan Singh. d:{:d 1D.E;IG.ED{F?.D.{fype ﬁaF:zsiszhn : w.e.f, 30.06.2017 less recovery PSIBOO0A0ODY s014di@psb.co.in,
Symbolic Possession). effective after 30.06.2017 LO6E3@psb.co.in Rs. 0.10 Lakh
17.] SHERPUR Sk IFroperty measuring 627 sq. yds. 2%.07.202%, Alc No. Sh. Manjeet Singh
Borrower: 1. M/s. Sypern|Situated in the revenue estate of village| Rs 928559041 +Future Interest & | 0095040070003 {Chief Manager) Rs. 110.65 Lakh
Bikes through its prop. Sh.|Gobindgarh, hadbast no. 243 khasra no.|  @penses wef 30.06.2023 less IFSC i :“3:?351 033;?5 : Rs. 12.00 Lakh
Suresh Sharma. 11/11/4/2, 10/1, 26 khata no, 362/418, 366422, | recovery efiective after G223 | psIB000800g | i-ludhiana@pshb.co.in Rs. 0.10 Lakh
2.5h. Suresh Sharma.|391/447 plot no. 39-40, Bulara Colony Village Gobindgarh Teh. And Distt. Ludhiana bearing wasika no. 1838 dated 20.10.2015. (Type of

Guarantor: Possession : Symbolic Possession).

Jyoti Sharma.

Sh. K. K. Sharma. Smt. W o) g3 Property measuring 100 sq yds. Situated in the revenue astate of Sharpur Kalan Hadbast no. 176, Khasra no.

Mi/s. Cyclone
industry through its prop. Sh.
Rajan. 2.5h. Rajan. Guarantor:
Ms. Misha. 2. 5h. VijayKumar.

Borrower: 1.

(Type of Possession : Symbolic Possession).

Borrower: 1. Smt, Sonia Puri. 2,
Ms. Urmila Puri.

Guarantors: 1. Sh.Munish

Kumar. 2. Sh. Raman Puri.

Borrower: 1. 5h. Shankar
kumar. 2. Ms. Sangeet Devi.

Mo, 2666 dated 15.06.2017. (Type of Possession : Symbolic Possession).

Borrower: 1. Sh. Ranjit Singh. |khata no. 550/570, 551/571, 5521572, 5531573,

2. Sh. Ranjodh Singh.|khasra no. 34111, 26/f25/2, 27112112, 35/!5 as
Guarantors: 1. Sh. Harbhajan

Singh. 2. Smt. Seama Rani.

52//7 khata no. 1238/1284 plot no. 10 Guru Nanak market Sherpur Kalan Tehsil and Distt. Ludhiana regd vide wasika no. Rs. 34.00 Lakh
7149 dated 26.07 2010 (Type of Possession : Symbolic Possession). Fs. 3.50 Lakh
Rs. 0.10 Lakh
DHIANA Property bearing H.No, 184/5 New Sant 03.08.2023, Ale No Sh. Rajiv Pathania Rs. 51.80 Lakh
MNagar Jalandhar-1 Basti Guzan Jalandhar Rs.40,65,827.70/- 2009 EE]uII]IJ?-l]IDl]E (Chief Manager),
Punjab bearing wasika No. 2020-| + Future Interest & expenses IFsC Mobile: 7863883001, Rs. 5.20 Lakh
21/187/1/3772 dated 19.10.2020 and wasika | wef, 30.04.2023 less recovery |  psigoo0g009 10699@psb.co.in,
no 2021=-22M187M1/3699 dated 26.07.2021. effective after 30.04.2023. I0826@psh.co.in Rs. 0.10 Lakh
Equitably mortgaged the _property plot 12.04.2023, Ale No Sh. Rakesh Kumar Rs. 44.00 Lakh
msg.73.33 sq yrds. Comprised in khasra Rs. 28,63,865.80 * (Chief Manager)
no.554,555 557,558 khata no. 397/486-487 as| + Future Interest & expenses ““95:1;:3?“”“3 Mob.:981 ﬁzuann Rs. 4.50 Lakh
per jamabandi for the year 2008-09 situated at| wef, 31.03.2023 less recovery R R ol e
village Daba Hadbast no,262 abadi known as | effective after 31.03.2023. PSIB0008009 50159@psb.co.in Rs. 0.10 Lakh
Guru Gobind Singh Magar, Street Mo, 5, Tehsil and Distt. Ludhiana Regd.vide Wasika No. 782 dated 21.04. 2016. (Type of Possession : Symbolic Possession).
Plot no. 50 measuring 50 sq. yds. Comprised 15.06.2023, Alc No Sh. Rakesh Kumar Rs. 7.85 Lakh
in khasra Mo. S68/2 khata Mo. 335/430-431- Rs.947 124.45/- Eﬂﬂﬂﬁﬂ#ﬂﬂfﬂﬂﬂa {Chief Manager)
432, as per jamabandi for the year 2008-09| + Future Interest & expenses IFSC Mob. 9815220800 Rs. 0.80 Lakh
within revenue estate of Daba Hadbast No. 262, situated at Satguru Nagar near| wef. 31.05.2023 less recovery PSIBO00S009 TR LA,
Prem Milk Diary Jeeto Market Road Shimlapuri Ludhiana Regd. vide wasika|__effective after 31.05.2023. SIS EaIn Rs. 0.10 Lakh
Property measuring 100 sq yards comprised in 30.11.2021, Ale No E?ﬁﬁlaﬁ:h H““‘?F Rs. 20.20 Lakh
. ’ ef Manager
Rs. 469329.67/ 80095040070003 Mob, (9815229800
+ Future Interest & expenses IESC TELE: 0181- Rs. 2.50 Lakh
per jamabandi 1997-98 situaled at village | we.f.30.11.2021 less recovery PSIBO00S00S GRG0/
phulanwal locality known as baba indar singh|  effective after 30.11.2021. S0150@psb.codn Rs. 0.10 Lakh

nagar Tehsil & Dist. Ludhiana registered vide sale deed bearing wasika no. 8342 dated 23.07.2001 in the name of harbhajan Singh. (Type of Possession : Symbolic Possession).

Froperty will be auctioned! sold and balance dues, if any, will be recovered with interest and cost

Date : 07.05.2024

fi nanciﬂeg. Epw .in

Piace:

Ludhiana

Terms & Conditions: The e-auction is being held on AS 15 WHERE 15", “AS |5 WHAT I5" WHATEVER THERE 15" basis. 1.The properties are being sold with all the existing and
future encumbrances whether known or unknown to the Bank, The authorised officer/secured creditor shall not be responsible in any way for any 3rd parties claimfrights/dues, 2. [t shall
be the responsibility of the bidders to inspect and satisfy themselves about the assets and specifications before submitting their bid. The inspaction of properiy(ies) put on auction will
be parmitted Lo the inlarested bidders With Prior apgpointmeant with the Authorised officer/Branch Head. 3. The inlerested bidders shall submit thair EMD through NEFT/RTGS, Demand
Draft as detall Mentioned above and login In web portal https:/'www.bankeauctions.com ({the user id and password can be obtained free of cost by registering name with
https:fiwww.bankeauctions.com). 4. The purchaser shall bear the applicable stamp duties! additional stamp duty/ transfer charges, fee etc. and also all the statutory’ non-statutory
dues, laxes, rates, assassment charges, fees atc. owing to anybody. 5. The interestad bidders who require assistance in creating login D and password, uplaading data, submitting bid
documents, training! demaonstration on onling inter-se bidding etc may contact Mis € 1 India Pvt. Ltd., Bullding MNo. 301, First Floor, Udyog Vihar, Phase-2, Gurgaon, Helpline
number +91124-4302000-2021-2022, +91-T0808-04466 Helpline e-mail id supporti@bankeauctions.com and for any property related query or for inspection of above
mentioned properties may contact authorised officer . 6. Only the buyers holding valid user IDVpassword and confirmed payment of EMD through NEFT/RTGS shall be eligible for
participating in the e-auction process. For further details please visit https:/iwww. bankeauctions.com & bank™s website https:/iwww. punjabandsindbank.co.in.

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002
The borrowers ! guarantors are hereby notified to pay the sum as mentioned above along with up to date interest and ancillary expenses before the date of e-Auction, failing which the

(Authorised Officer, Punjab & Sind Bank)

"MPORTANT

IVhist care Istaken prior o acceptance of aovertsing
00py, 1S not possiole to verty s contents. The Indian
EXpress P)Limitedcamnotbe held esponsiigor sch
contents, nor for any loss or damage incurred! a3 a
1eSUlt of ransactions wih companies, associatons or
naviouals aovertising nits newspapers or Publicaions,
We therefore recommend that readers make
NBcessary inquiries before sending any monjes o
entering into any agreements with advertisers o
othenwise acting on an aavertsement in any manng

Whatsoever,

-

-

-

A

ORCHARD

AVENUE

UPSCALE

LICEMCE NO.: 162 of 2023 dated 11.08.2023
RC/REP/HARERA/GEM/ TN 52 F2024M16 dated 01.03. 2024
hitps:/fharyanarera. oo, ind

ORCHARD AVENUE 3
AFFORDABLE GROUP HOUSING

List of application numbers of successful applicants in the e-draw of flats in Orchard Avenue 3,
Residential Apartments, Sector-93, Gurugram held on Monday, 6™ of May 2024, at 04:00 PM The Pllazio
Hotel, Plot No. 292-296, Sector - 29, HUDA City Centre, Gurugram, Haryana.

2BHK TYPE-1 (50.244 Sq.mt./ 540,826 Sq.fi)

Before Debts Recovery Tribunak(l, Delhi
&th Floar, Jegvan Tara Building, Pariiament Street,
Mew Delha-110001
Motice under section 194) of the Recovery
of Debts Due to Bank and Financial
Instifutions Act, 1393 read with Rule 12 &13
of the Debts Recovery Tribunal [Procedure

Rule) 1983) in the matter of

O.A. No. 28972023 Date 02-05-2024

PUNJAB NATIONAL BANK
Versus Applicant

RENU BEHL & ORS.

To,
Defendant
D1. Renu Behl Wlo Sohan Lal Rio LP-22E
Maurya Enclave Pitampura Wesi Delhi- 34
| D2. Kiran Chawla Wio Krighan Chawla, B-
Town House Belgravia Tower P Central Park
Resorts Sect 48 Sohna Road, South City - 2
Gurgaon=-1Z2018
D3. Mis Pyramid Township Pyt Ltd., 403-
Adth Floor Modi Tower-98 Nehns Place New
Dalhi - 19 Also at: Plot No GH-AZ GH-A3
sect 25 Jaypee Sporls City Yamuna
Expressway, Greater Noida Gautam Budh
Nagar U.P.
VWhereas the above named apphcant{s) has /!
have Instifuied a case for recovery of Rs.
349433241 (Rs. Thirty Four Lakh Mimety
Four Theusand Three Hundred Thirty Two
and Paisa Forty One Only) agans! you and
where a5 i has been shown 1o the safisfaction
of the Tribunal thatit iz nol possible bo serve pou
in the ordinary way therefora, this notice Is
given by advertisement directing vou to make
appearance in the Trounal on 02-09-2024 at
10.30 AW,
Take notice that in default of your appearance
on the day before the mentioned, the case will
be heard and determined in your absence,
All the matters will be fzken up through
Video Conferencing or Physical and for that
pUrpose:s
il All the Advacates/Litigants shall download
the "Cisco Webex" appiicafion | saftwars:
{ii] Meatmng 10 and Password for tha dats of
haamg qua casas bo be laken by Hon'bla
prasiding oficer’Reqisirar shall b displaved in
i dadly cauga lisl itsalf at DRT Official Partal
Le. drt.gov.in.
i) In any exigency qua that the Adwocates!
Litiganis can contact the concemed official al
Ph. Mo, 23748478,
Given under my hand and seal of this Tribunal
This the 02th day of May, 2024,
By order of the Tribunal
SECTION OFFICER, DRT-Il, Delhi

Before Debts Recovery Tribunal-ll, Delhi

dth Floor, Jeewan Tara Building, Pariament Strest,
Mew Delhi-11000

MNotice under section 19{4) of the Recavery
of Debts Due to Bank and Financial
Institutions Act, 1393 read with Rule 12 &13
of the Debts Recovery Tribunal [Procedure
Rule) 19%3) in the matter of

O.A. No. 200/2023 Date 02-05-2024

PUNJAB NATIONAL BANK
Versus Applicant

AMIT GOSWAMI & ORS.
To Hespondent

DEFENDANT

D1. Mr. Amit Goswami Slo Vijay Pal
Goswami R/o B-T219 Mandi Wali Gall ¥
Block Subhash Mohall Bhajanpura Dedhi 53
Also at; Rio House No 223 2nd Floor Sect 5
aishall Ghariabad UP

D3. Jindal Promaters Pwt Ltd. E-10-12
Triveni Complex Jawahar Park Laxmi Magar
Delni - 97 Algo at: B-68 Ground Floor Sect
63 Moida LIP 201301

Whereas the above named apphcant{s) has |
have instifded a case for recowery of Rs.
43,1293%- (Rs, Forly Three Lakh Twelve
Thousand Nine Hundred Thirty Mine Only)
agains you and whera as it has been shown o
the satisfaction of the Tribunad that it is not
possible to seree you in the crdinary way
iherafare, this nobos i gaven by advarlisamant
dirscling you 1o make appearance in tha
Tribunal on 02-09-2024 at 10.30 A.M.

Take notice that in default of your appearanca
on the day befora the menfioned, the case will
| be heard and determinedin yourabsence.

All the matters will be taken up through
Video Conferencing or Piwsical and for that
purpose:-

i1 Al the Advocates/Ldigants shall download
the "Cisco Webex" applicaton | software;

{i) Mesting ID and Paszwoed for the date of
hearing qua cases b be tsken by Hon'ble
presiding officer/Reagisirar shall be displayed in
i dady cauga hist itsall at DRT Officzal Portal
be. drt.gov.in.

{iii) In any exigency qua that the Advocates!
Litsganis zan contact the concemed official &l
Ph. No. 23T484T8.

Given under my hard and seal of this Tnbunal
ihis thia 02th day of May, 2024,

By order of the Tribunal
SECTION OFFICER, DRT-H, Delhi

Respondent

@, SIGNATURE
GLOBAL

RLALTY. FECAGLITY. FESFOMEELITY.

A5 500 1 e A 00 5 ASOATL TN TN ) CERTIRED COMRSAY

2 BHK TYPE-03 (4 Units MO)

(58.203 Sq.mi./ 627.466 Sq.1t) WAITING LIST

131359 143134 133009 135389 137565 140407 | |
131428 132109 135181 136495 137RE2 140501 | | 1.134414 6. 141784  9.138674 13 136699
151475 135011 133404 136063 138108 141072 | | 2142746 6.134011 10142841 14, 140822
131437 132171 133711 136233 138198 141150 EE.‘JEEIEEEI 7.131542 11. 140345
132407 132182 134697 136204 140337 141576 | | 4 134895 8 139615 12 129789
132075 132214 134071 137230 142310 141666 | —
195487 132247 137152 136634 139075 142036
152546 132900 135189 136924 141610 142914 1195484 137514 198299 134082 138381 140715
133165 133085 135345 136029 142957 | 131572 136635 133080 435538 140991 141603
134658 132856 136387 137096 142738 | 1s :

| 134946 132342 136259 135033 140767 141043
ZBHK TYPE-1 (50.244 Sq.mt/ 540,526 Sa.1t) WAITING LIST IR et e e L
11132072  5.139663  9.138880 13 141531 | | 191744 133580 137247 135202 140556 142409
2 133775  ©.136298 10141806 14 14pm7 | | 131949 135504 134300 135411 142261 14163
[ 3 141715 7. 131851 11.135171 15. 14015 | 1311749 132507 134918 135468 139021 142313
4. 135042 8. 140734 12 143047 | 132099 134005 134647 13BESZ 140427 142506
: | 132043 132033 195709 135763 139357

[

FERCTRR R Rl .. v 0 o s mamc i
131593 134637 136813 138622 141329 142840 1140668  5.136B99  9.132872 13 136425
|131?IZIH 134739 137112 138875 141499 142970 2 13vam 6. 135000 100132207 14137405
| 131973 134820 137255 139073 141570 142960 3131060 7 140175 11137188 15 133836
132054 135067 137420 139304 141579 142060 Liaisr  ETWA 15 1MsIA
132085 135382 137590 139439 141588 '
132731 135673 137612 130872 141737 2 BHK + STORE TYPE-05 (M) (59.419 Sq.mt./ 630,586 Sq.H)
192076 135705 10016 140141 142065 oo g
EE?EI.J_EREE;” 136257 140506 ”NE_EI 131376 131373 132203

2BHK TYPE-2 { 56.325 Sq.mt.” 606282 Sa.ft) WAITING LIST

= The e-draw of flats of Orchard Avenue 3 was held under the

oficiats 35 per the quidelines 12k dawn in

+ Confirmed Miptment list is tn ascending order (Top to bottom)

For more dertails visit wwnacsignatureglobal.in
where e 155 of successtul spplicants with names ano flat nos,

[ 1.137102 5.134143 9.142538 13. 141138

| 2142430 6.139071  10.135047 14.134008 | Disclaimer:

3140522 7. 140244 11, 135054

4141682 8.1380949  12.140592 supervision of DTGP
Affardable Group Howsing Palicy.

2 BHK TYPE-03 (4 Units M) (58.203 Sg.mt.f 627 466 Sq.ft)

[ 131417 132331 133691 134069 137391 140754

imaaa 132518 133814 134078 137772 140977

i131EE1 1326847 1338439 135194 13BD97 147004

131617 1326895 133956 135355 13BF03 141300 ; :

131726 132787 134175 135655 130402 1421ps | Savailable

132004 132958 134233 135706 140102 142788

132104 133125 134277 135089 140303

1329117 133285 134309 136272 140487

132217 133294 134937 136988 140613

132308 133441 134964 137031 140618

Reqd. Off.: 1308
Carp. Of

1sq.mt. = 10,7639 sq.ft

SIGNATURE BUILDERS PRIVATE LIMITED | CIN: U70101DL2011PTC220275

gram, Haryana-122001

0. 9311144624




